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on this issue has been received by the
Government of India. As there has been
no agreement so far between the Govern-
ments concerned with regard to the pro-
cedure to be adopted for resolving this
issue, it has not been possible for the
Central Government to take any steps in
the matter.

- 1SCRFENING OF FILMS ON JAWAHARLAI
NFHRU

587. SHRI ARJUN ARORA:
SHRI KRISHAN KANT:
SHRI N. SRI RAMA REDDY:

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state:

(a) whether cinema or television films on
Jawaharlal Nehru received by Government
as presents from the Soviet Union, British
Broadcasting Coiporation and other agen-
cdies has been screened or telecast; and

(b) if so, the places and occasions on
which the films were screened?

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (PROF. V. K. R, V.
RAO): (a) Yes, Madam.

(b) Most of these films have been screen-
ed at the Nehru Memorial Museum and
Library, New Delhi, twice a week almost
regularly from 18-3-1967 to 13-4-1969 when
this practice was stopped due to the lack
of a suitable auditorium. Two of these
films were also telecast by the All-India
Radio, Delhi, on 27th and 28th May, 1968.

tFORFIGN MONEY RFCFIVED BY INDIAN
NFWSPAPFRS

599. SHRI M. P. BHARGAVA: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether any cases have come to notice
in which Indian newspapers, periodicals
and magazines have received money from
forcign countries;

(by if the reply to part (a) above be in
the affirmative, what are the details there-
of, and

(c) whether any enquiries have been con-
ducted in this connection?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) (a) to (¢
The 1epoit of the Intelligence Bureau on
the use of foreign money in the last Gene-
ral Elections and for other purposes has
been carefully considered. Government will
make a statement on the subject in the
current Session of Parliament.

FENTFRTAINMENT Tax

705. SHRIMATI LALITHA (RAJAGO-

PALAN): Will the Minmster of HOME
AFFAIRS be pleased to state:
(a) whether the higher Entertainment

Tax has been recently levied by Govern-
ment without consulting the Motion Pic-
tures Assodation of India:

(b) whether any piotest has been lodged
with Government by motion picture exhi-
bitors of Delhi in this connection; and

(¢) if so, the teaction of Government
thereto?
THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to (c)
The Delhi Administration under powers
delegated to them have levied higher enter-
tainment tax. Consultation with Motion
Pictures Association was not necessarv. The
Motion Pictures Association made certain
representations to Delhi Administration in
this respect which ate 1eported to be under
their consideration.

+A.R.C. STUupY GROUP ON URBAN
D\ FLOPMFNT

706. DR, BHAI MAHAVIR: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether any study group was set up
by the Administrative Reforms Commis-
sion to look into the administrative pro-
blems of urban development in the coun-
try;

(b) if so, whether the report has been
submitted to Government; and

tTransferted from the 9th May, 1969

tTransferred from the 13th May, 1969.
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(c) what are the views of Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYY CHARAN SHUKLA): (1) DNo,
Madam.,

(b) and (¢) Do not arise. .
FGuarip CrnitNARY CrLFBRATIONS

724, SHRI M. P. BHARGAVA: Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state:

(a) whether Government sanctioned any
amount of money for the Ghalib Cente-
nary Celcbrations;

(by if so,
tioned; and

what was the amount sanc-

{c) whether any accounts of the money
spent on the cclemation have been receiv-
ed by Government fiom the Ghalib Cen-
tenary Committee?

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (PROF. V. K. R. V.
RAO): (a) Yes, Madam.

(b) A total amount of Rs. 20.00 lakhs
was agreed to out of which Rs. 15 lakhs
was released in the year 1968-69 and the
balance of Rs. 5 lakhs will be released
during the current finandal year

(¢) No, Madam. The Ghalib Centenary
Committee has been asked to submit the
statement of account and the utilisation
certificate duly counteisigned by a Charter-
ed Accountant by 3lst December, 1969,

TSCHIME TO CONNECT THF RIVER BRAHMA-
PUTRA WITH GANGA

737. SHRI MULKA GOVINDA RED-
DY: Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

{a) whether it is a fact that Government
have approved a scheme for connecting the
rivers Brahmaputra and Ganga for the
purpose of riverine transpoit between As-
sam and the rest of India circumventing
Pakistan; and
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(b) if so, whether anv steps have been
taken by Government to implement this
scheme?

FHE DEPUTY MINISTER IN THE DE-
PARTMENT OF PARLIAMENTARY AF-
FAIRS AND IN THE MINISTRY OF SHIP-
PING AND TRANSPORT (SARDAR
IQBAL SINGH): (a) and (b) The Tista
Mulupurpose Baitage Project comprising
the construction of a barrage acioss the river
Tista with a right bank canal joining the
inver Brahmaputra was previously investi
gated by the Ministry of Irrigation and
Power. In view of the large investments
intohed in the execution of the project,
this will have to be phased. As a first
stage 1cquirement, the State Government of
West Bengal have prepared a scheme ohly
for irrigating areas on the 1ight bank of
the Tista. Navigational aspects are not
being included in this scheme. It is not
possible at this stage to indicate when
the project will be taken up for execution.

+COUNTRIFS CELFBRATING GANDHI CENTENARY

862. SHRI SITARAM JAIPURIA: Will
the Minister of EDUCATION AND YOUTH
SERVICES be pleased to state:

(a) the names of the countries which
are celebrating Gandhi Centenarv; and

(b) whether these countries have asked
for any help from India in this respect,
if so, what?

THE MINISTER OF EDUCATION AND
YOUTH SERVICES (PROF. V. K. R. V.
RAO): (a) and (b) A statement is attached.

STATEMENT

The following countries aie celebrating
Gandhi Centenary :

. Afghanistan

. Algeria
Argentina

. Australia

. Austria

Belgium

Bolivia

Brazil

. Burma
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